
" 
RAM) : (a) No, Sir. As p¢r cx.iatiDl rutes 
and instructioDJ. officers arc alread, account-
able for any irrelularity + wbicb may cause 
delay, in the execution of the projects. Be .. 
lido .. Government have taken further .teps 
10 Improve administrative efflCiency and ~'A 
responsive adllliDistIationH bas beeD made 
point No. 20 of the new Twenty Point 
Proaramme, 1986. Mini'!itrics/Departmenb 
bave ~o iostrw;ted to draw up Action 
Plaos., provide for delegauon of authority. 
systemalise procedures for inter ministerial 
consultations, fix levels f&.>r disposal of various 
categoric.s of cases and their cbannel or sub-
mission These measures endeavour to focus 
responsibilities in individual ca5~5 in Jess 
ambjguous terms such tbat there can be more 
meaningful enforcement of accountability in 
tbe implementation of projects. 

(b) a.od (c). Do Dot arise. 

(Engll~hl 

Fixing or target' to physical terma 

'106. SHRI NITYANANDA MISRA: 
Will tbe ~nister of PLANNING be pleased 
to ,tate: 

(8) wbetber Planning Commission bas 
been advised that targets should be . fixed in 
pbysical terms aod not in fanancill 1crms and 
higher physical targets through admlnistrativc 
efficiency and tecboological inputs should be 
achieved; 

(b) if so. the steps t.akeo to implement 
tbe above suageStiODS; and 

(c) whether State Governments would 
also be advised accordingly ? 

THB MINISTER. OF STATE IN TtlF 
MINISTR.Y OF PLANNING (SHRI SUKH 
RtVd) : (8) The Planning Commis'li(.ln has 
been advised to fix tar-gets in pbysical terms 
allo. . 

(b) One of the main ol"tjectivc'!J of the 
Seventh Plan t 98 ~·90 is its emphasis on 
productivity and efficiency. The development 
strategy of the Plan requires for its success 
substantial improvements and economy in 
resource use. Even i.n allocating investible 
funds io cbo Public Sector, in view of resource 

constraint, one of tbe major eoDaidoratieu 
has been to Jay stress on increa.ot in pro-
ductivity of .he ex.it&tina capital stock tbrouab 
invesCment in replacements, balanc;oa equip-
ment and modernisation. As a result of thii 
crucial empbasis on eftkieDQ)' the Incremental 
Capital Output Ratio lICOR} in tbis Plao i. 
expected to be around 5 whicb i. lower thaD 
tbe trend value of 5.5. 

(c) The auideUnes contained iD tbe 
Seventh Plan are already beina implemented 
by tbe Stales and tbe Uoion Minisuies. Be .. 
sides, tbe Plaonina Commission hal allO 
started monitoring from 1986· 87, tbe finea ... 
cia) and physical prolress of Annual PlaD. 
of States!Ul s' on a quarterly basis in the 
earmarked sectors. The scbeme of ~arm8rk.jJlI 
of outlays is 1180 N:H.g enforced m()re ,trictly 
during the SC\lenth Plan. furtber. Pl.nnw, 
Commission bas also started monitortDI 
maintenance expendature of the States io 
select. sectors". (roeds, po_cr. irrigation), 
outside the: Plan. on an ex.perimental basil_ 
The Finance Ministry has also initiated a 
system of Quarterly budaeti 01 for tbe Union 
Ministries. 

(Tralu/atloll] 

CODIPfta'_ 1'10101 shares aad 
debeotcwes 'or capU.I 

laye.tmeet 

S 107. SHRI SHANTI DHARIWAL ~ 
Will tbe Minister of FINANCE be pleated 
to state that the number of t..'OO~p8Dies whicb 
have. beeD permitted by the Rcaistrar of 
Companies Co issue shares aod dtbeotur. 
for capital investment durina tbe 'at' three 
years (? 

THE MINISTER Of STATE OF THE 
MINISTRY OF PETROLEUM AND 
NA1URAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF 
FINANCE (SHRI BRAHMA DUTT): 
Permjlsion to issue ,baret and debentures is 
liven by tbe Controller of Capital blua 
under the Capitallssues (Control) Act. 1947. 
During the last tbree years from 1984 to 
1986 such permission bas been &iv~o in ~ 
calC of 2} 40 companiOl. 



CHAtTM 11. 1»09 (SAKA) , .. 
Tree ptaatatJoa Pl'0I".". aloDl 

ran ... y track 

S 108. SHttI VIRDHI CHANDEIl 
JAIN: Will tbe Minister of eNVIRON-
MENT AND PORESTS be pJeu~d to 
"ate: 

(a) the prOireu mad. in regard to tree 
plantation proaramme 8100,. railway track 
durina tbe l •• t three ,ean: and 

(b) the PI'OITess made in tbis rrsard in 
detert areas of Rajasthan durio, the .aid 
period 1 

THE MlNISTER OF STATE IN THB 
MINISTRY OF ENVJRONMENT AND 
FORESTS (SHR I Zit. ANSARI) : (11) Our .. 
inl tbe laiC tbre<- ) can (i. e from 1984- 8 S 
to 1986·87} 417.39 lath CRes ba\e bec-o 
planted 00 aaUw.y land a 1008 Rail •• )' 
tracks. 

I. A. S. 

(b) Tbe information I. beiDI colJ~ 
and will be laid on tbe Table or tho HoUle. 

D'_parity 10 .. , ,ea'" 
S109. SHRI SYED SHAHABUDDIN: 

Will the Mic.sler of FINANCE be pleued to 
stare: 

(a) the level of existin. disparity between 
tbe lAS and other An India and Central 
Services; and 

(b) the y~ar of allotment in each All 
India/Central Sc(vice of 'IS &eIlior mOlt 
member bold;na the pOIt of Secreta.." 
Additional Secretary IIDd Joint Secretal, to 
Goyernment of Jodia as on ).1.1987 ! 

THE MINISTER OP STATE IN THB 
DEPARTMENT OF EXPENDITURE IN 
THE MINISTRY OF FINANCE ~HIlI 
B. K. GADHVU: (a) and (b). Two 
statemeDta J and U indica"al tbe poIition io 
respect of pan (8) and (b) tapcctiYely are 
liven below. • 

Central I. P. s. IndiaD Po .... , 
Services SeI'Yioo 

(Bxcludioa IPS) 
Ra. lls. RI. lb. 

-"'_ .. _ .... 
~ 

2 3 4 , 
.... --_ .. _-- - - ..... ..-.--- ...... _ --_ ...... "' ...... ~.---... ---- --------

Juoior Time Scale 2200·4000 2200-4000 2200-4000 2200-4000 

Senior Time Scale 3200·4700 3000 .. 4500 3000-4500 . 3000 .. 4500 
~ 

Junior Administrative 3950-5000 3700-S000 3100-5000 3700"'900 
Orade 

Selection Grade 4800·5100 4500 .. 5100 4500-5700 4·9° .. 5'00 

Super Time Scale 5900-6700 5900-6700 DIG 5100- .'OO·S10C) 
6150 CR •. eoa.er.ator 

'4001- in 




